
Sl.No

Name of 

authorised 

representative, 

if any Name of emplo yee

Identification 

No.

Date of 

receipt

Amount 

claimed

1 NIL

Smt. SarvabotlaKalayani

ADKPS8401N 17-06-2019

8,42,256.00

2 NIL

Shri. Punyamurtula 

Lakshmi Prasad AEJPP59554Q 17-06-2019
4,44,191.00

3 NIL

4 NIL

5 NIL
Shri V G Venugopal

ADZPV3411E 17-06-2019
25,000.00

6 NIL

Shri Kottakota Sridhar 

Kumandan

ASMPK3960B 17-06-2019

2,70,688.00

7 NIL

Shri Sripada Venkata 

Subba Rao

ADPPS0804G 17-06-2019

39,303.00

7 NIL

Shri Challagonda 

Srinivasa Reddy

AGSPC1658G 17-06-2019

4,01,470.00

17-06-2019

2,40,343.00

17-06-2019

33,11,440.00

Shri. P V S S Seranyan

ACOPP6398L

Shri. Pathan 

ApserHuseen
ADFPP4108E

Name of the corporate debtor: NEUEON TOWERS LIMITED, Date of commencement of CIRP: 03-06-2019; List of creditors as on: 13-10-2020

Annexure – 6

List of operational creditors (Employees)

Details of claim received



9 NIL

Shri Moparthy Venkata 

Venu Gopal

BZTPM2955H 17-06-2019

99,047.00

12 NIL
Shri Rakesh Kumar Vohra

ABMPV2730P 18-06-2019
2,72,040.00

13 NIL

Shri Tapas Kumar Mitra

AKYPM6244J 18-06-2019

82,322.00

TOTAL 61,93,170.00

10

11

NIL

NIL

Shri Rakesh Kumar 

Pareek

AOXPP3956M

92,164.00

72,906.00

17-06-2019

18-06-2019

Shri Subhash Arora

ABZPA3186H



Amount of 

claim 

admitted

Nature of 

claim

Whether 

related 

party?

% of voting 

share in 

CoC, if 

applicable

8,42,256.00
Gratuity and 

Leave 

encashment No 0 0 0 0 0

4,44,191.00
do No 0 0 0 0 0

No 0 0 0 0 0

No 0 0 0 0 0

Gratuity and 

Leave 

encashment No 0 0 0 0 0Salary No 0 0 0 0 0

25,000.00
Salary 

arrears No 0 0 0 0 0

2,70,688.00

Gratuity 

and Leave 

encashme

nt No 0 0 0 0 0

39,303.00
Salary 

arrears No 0 0 0 0 0

4,01,470.00

Gratuity 

and Leave 

encashme

nt No 0 0 0 0 0

Salary 

arrears

2,40,343.00

33,11,440.00

(Amount in₹)

Name of the corporate debtor: NEUEON TOWERS LIMITED, Date of commencement of CIRP: 03-06-2019; List of creditors as on: 13-10-2020

Annexure – 6

List of operational creditors (Employees)

Details of claim admitted

Amount 

of any 

mutual 

dues, 

that may 

be setoff

Amount 

of 

contingen

t claim

Amount 

of claim 

under 

verificati

on

Amount 

of claim 

not 

admitted

Remarks, 

if any



99,047.00
Gratuity 

and Leave 

encashme

nt No 0 0 0 0 0

No 0 0 0 0 0

No 0 0 0 0 0

No 0 0 0 0 0

No 0 0 0 0 0

2,72,040.00
Salary 

arrears No 0 0 0 0 0

82,322.00

Gratuity 

and Leave 

encashme

nt No 0 0 0 0 0

61,93,170.00

Salary 

arrears

Salary 

arrears and 

Leave 

encashment

72,906.00

92,164.00


